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(vii) RE. SAFETY MEASURES TFOR PISHER-

MEN ON COASTS

SHR1 RAVINDRA VARMA (Bombay
North): Thousands o)  fishermen living
along the Western Coast hine, particularly
Northern Maharashira and Gujarat were
victims of the vicious fury of a cyclone
that hit the cout in November,  Apart
from the damage done 1o property and
implements, morc than a hundred fisher-
men lost their lives on the seas. Many
were caught in the cyclone and guite i
few dicd for lack of adequale warning, In
my own constitiency in Vasai and Palghar
19 fishermen  lost their lives when theit
boat Vaibhar disappeared and five  from
Dandht in Palghar lost their lives. There
are crores of fishermen livine ulong our
Western and Fastern coast Iimes who have
to go out te the sea for coustal or deep
sea fishing who are exposed to the fury
of such cyclonzs. The West  Coust und
Orissa, Andhra, Tumil Nadu  and other
arcas in the Fast Coust are particularly
vulnerable to cyclones that lash the coast
every yeur. Technological advance has
made it possible to collect and disseminale
meteorological  duta. The  Government
should therefore take adeguate sleps

(1) 1o set up an carly warning system.

(2) 10 disseminate this information on
th: wireless,

(3) 1o make it compulory for all
molorized boats that go far into the sca
to carry wireless receiving sets, and provide
boats with such scts,

(4) create a special section that  can,
in emergencies, draw upon Lhe services ot
the Coast Guard, Customs Patrol Boats
and the Navy v warn and to  rescue
boats that are al sea, and

(5) introduce a  spectal  insurance
scheme to provids group insurance to
fishermen in fishing communities.
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I. hope the Government will take expedi-
tious steps in this regard.

(viii) SITUATION ARISING OUT OF RETRENCH-
MENT OF LABOURERS OF J, K. SYNTHE-
TICS, KOTA (RAJASTHAN)
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RAILWAY BUDGET. 1983.84—GENE-

RAL DISCUSSIONS—Contd.

MR CHAIRMAN: Now, we take up
General discussion on the Railway Budget,
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